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MNRE to create X100-crore payment
security fund for RESCO, ULA models

|
Rishi Ranjan Kala
New Delhi

The Ministry of New & Re-
newable Energy (MNRE) will
create a X100 crore payment
security fund for the Renew-
able Energy Service Company
(RESCO) and the Utility-Led
or State-Led Aggregation
(ULA) models for installa-
tions under the PM Surya
Ghar: Muft Bijli Yojana.

This is part of the latest
guidelines released last week
bythe MNRE.

Under the RESCO model, a
third party other than the con-
sumer makes the initial invest-
ment either wholly or partly
while under the ULA model a
State entity invests wholly or
partly on behalf of consumers
onanaggregate basis.

The payment security
mechanism for rooftop solar
(PSM-RTS) is for de-risking

models in RTS. “The payment
security mechanism would be
administered by the National
Programme Implementation
Agency (NPIA) in an interest-
bearing bank account,” the
latest guidelines state.
Utilisation of the payment
security fund is to be done to
ensure timely payments to
RESCO developers and to in-
sulate them from delays in set-
tlement of payments from the
discoms or the contracting
party.
“ULAproposals from State/
UT governments can access
the PSM-RTS to provide pay-
ment security for projects in
which RESCO partners have
been contracted through an
open transparent bidding pro-
cess for tariff discovery,” it
added.

BILATERAL AGREEMENT
Under this arrangement, the
ULA-selected RESCO  shall
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last week by the MNRE, under which the payment security
mechanism will be created for these two models

curity corpus through a one-
time fee of 32,000 per
installation.

The NPIA shall enter into a
bilateral agreement with the
State-designated entity for
timely and regular settlement
of RESCO dues, subject to the
fulfilment of certain condi-
tions.

The conditions include a

to the NPIA. The participating
States also have to commit to
paying dues to the NPIA and
payment of interest charges
for delayed payments at amar-
ginal cost of funds based on
the lending rate for one year of
the State Bank of India.

The utility shall settle the
claims of the RESCO partner;
however, in case of failure to

of raising of claims, the NPIA
shall make the necessary pay-
ments to the RESCO vendor
as per the RESCO-Utility
agreement, the guidelines
said.

The NPIA shall simultan-
eously raise the request to the
ULA for settlement of dues
alongwithinterest.

“The utility must strive to
make the pending payments
to the NPIA as quickly as pos-
sible, along with the due in-
terest based on the marginal
cost of funds based on the
lending rate for one year of the
State Bank of India, as applic-
able on April 1 of the financial
year in which the period lies,
plus 5 per cent for the first
month, with a further increase
of 0.5 per cent for each addi-
tional month of delay, but not
more than 3 per cent higher
than the base rate at any time
and the amount shall be re-
couped to the PSM-RTS in its

PUBLIC NOTICE

It is here by informed Kichu J, S/o.
Jayachandran, Kizhakkinkara Roadarikathu
Veedu, Dalumugham P.O, Vellarada Village,
Neyyattinkara Taluk.

Aloan of Rs. 8,00,000/- has been taken
by you, and Jessy J S residing at above
address through Panachamoodu Branch,
Neyyattinkara Sahakarana Urban Bank on
23/03/2021 vide TL 2557 and the collateral
Property is included in Resurvey No. 99/5/3
at Vellarada Village, 2.84 Are which is the
amount affixed by Gahan vide No. G 357/
2021 on the said property you have refused
to receive the registered Notice sent to you
on 20/08/2022 demanding that the loan
amount of Rs. 9,53,703/- up to 20/08/2022
further interest and other charges be settled.

Therefore if the amount is not paid within
7 days and the transaction is not completed,
you are informed that the collateral property
and the house will be auctioned and the
money will be collected without any further
notice. (Sdr-)
Authorised Officer, Neyyattinkara

Co-operative Urban Bank
Ltd. No. 931. H.O:Neyyattinkara

Neyyattinkara
30/12/2024

PUBLIC NOTICE

It is here by informed Clement J, S/o.
Johnson, Melekkara Puthen Veedu,
Kodinjamoola, Mullaluvila, Kudayal P.O,
Kunnathukal Village, Neyyattinkara Taluk.

Aloan of Rs. 6,50,000/- has been taken
by you, and Jameela residing at above
address through Panachamoodu Branch,
Neyyattinkara Sahakarana Urban Bank on
12/04/2023 vide TL 2647 and the collateral
Property is included in Resurvey No. 472/
14/1, 473/5/2, 473/5/1 at Kunnathukal
Village, 01.75+02.11+08.09 Are which is the
amount affixed by Gahan vide No. G 362/
2023 on the said property you have refused
to receive the registered Notice sent to you
on 11/06/2024 demanding that the loan
amount of Rs. 6,59,811/- up to 30/04/2024
further interest and other charges be settled.

Therefore if the amount is not paid within
7 days and the transaction is not completed,
you are informed that the collateral property
and the house will be auctioned and the
money will be collected without any further
notice. Sd/-)

Authorised Officer, Neyyattinkara

S 'S Archda, Near Vellarada Groma Fanehayath
2 i rcade, Near Vellarada Grama Panchayath,
31 aﬂi"’ Panachamoodu P O, Vellarada,
Bank of Baroda | Thiruvananthapuram - 695505, Ph:0471 2242037
e-mail: VJVERA@bankofbaroda.com

POSSESSION NOTICE (For Immovable Property)

Whereas The undersigned being the authorized Officer of the BANK OF BARODA under the
Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
and in exercise of powers conferred under Section 13 (2) read with rule 3 of the Security interest
(Enforcement) Rules, 2002 issued a demand notice dated 26/09/2024 calling upon the borrower Laji
Kumar.S (Borrower), Mrs. Sathikumari.B (Co-Borrower) and Mrs. Aiswarya.R (Guarantor) to pay
Rs.13,60,420.10 (Rupees Thirteen Lakh Sixty Thousand Four Hundred Twenty & Paise Ten
only) due outstanding as on 29-05-2024 within 60 days from the date of receipt of the said notice.
The borrower having failed to repay the amount, notice is hereby given to the borrower and the public
in general that the undersigned has taken possession of the property described herein below in
exercise of powers conferred on him/her under sub section (4) of Section 13 of the said Act read with
rule 8 of the Security interest Enforcement Rules 2002, on this 27* day of December 2024.

The borrower’s attention is invited to provisions of sub section (8) of section 13 of the Act in respect
of time available to redeem the secured assets.

The borrower in particular and the public in general is hereby cautioned not to deal with the property
and any dealings with the property will be subject to the charge of the Bank of Baroda for an amount
of Rs.13,60,420.10 (Rupees Thirteen Lakh Sixty Thousand Four Hundred Twenty & Paise Ten
only) due outstanding as on 29-05-2024 plus future interest, costs and other charges payable till date

of realization.

DESCRIPTION OF THE IMMOVABLE PROPERTY
All that part and parcel of Land and Building having area 1.72 Ares of Land and building located
at Re. Sy No. 504/2-2 of Kunnathukal Village, Vellarada Panchayath, Block 037, Neyyatinkara
Taluk, Trivandrum District, Kerala in the name of Laji Kumar.S. Boundaries: East: Panchakuzhi
Ponnambi Road; West: Property of Mr. Sreedharan Plot II; South: Excluded common pathway;
North: Thanathilkidappu of Sreekantan Nair.

investments in RESCO-based  contribute to the payment se-  State government guarantee  make paymentswithin15days  entirety,”itadded. Neyyattinkara Co-operative Urban Bank
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oss ss ON NOT c [Forimmovable property]

Whereas the undersigned being the Authorised Officer of The State Bank of India under the
Securiti-sation and Reconstruction of Financial Assets and Enforcement of Security Interest Act
2002 and in exercise of powers conferred under section 13 (12) read with Rule 3 of the Security
Interest (Enforcement) Rules 2002, issued demand notices dated 19/10/2024 calling upon the
Borrower 1. Sri. Abdul Shameer Mytheen Kunju, 2. Smt. Nisha Abdul Shameer, both residing

at Kaleelil Puthen Veedu, Chavara Bridge P.O, Panmana, Chavara, Kollam, also at Apartment
No.22B, Building No.IX/572 LB(22) Skyline Brown Apparments Edachira, Thengodu P.O, Kakkanad,
Ernakulam-682030, 3. Sri. Aliyarkunju, Kaleelil Puthen Veedu, Chavara Bridge P.O, Panmana,
Chavara, Kollam, to repay the amount mentioned in the notice being Rs.77,50,908/- (Rupees
Seventy Seven Lakh Fifty Thousand Nine Hundred and Eight only) and interest from 19/10/2024
within 60 days from the date of receipt of the said notice.

The borrower having failed to repay the amount, notice is hereby given to the Borrower/Guarantor
and the public in general that the undersigned has taken possession of the property described
herein below in exercise of powers conferred on him under Section 13 (4% of the said Act read with
Rule 8 of the said Rules on this 30" day of December of the year 2024.

The borrower/Guarantor in particular and the public in general is hereby cautioned not to deal with
the property and any dealings with the property will be subject to the charge of The State Bank
of India for an amount of Rs.75,94,428/- (Rupees Seventy Five Lakh Ninety Four Thousand Four
Hundred and Twenty Eight only) and further interest from 30.12.2024, costs, etc. thereon.
The borrower's attention is invited to provisions of sub-section (8) of section 13 of the Act, in
respect of time available, to redeem the secured assets.

DESCRIPTION OF MOVABLE/IMMOVABLE PROPERTY: All the part and parcel of the property
consisting of 13.36 Ares of land and all other things attached there to comprised in
Old Sy. No. 3437, 3438, 3439, and 3440B corresponding Re.Sy No. 97/9, 97/10/1, 97/10/2 and
97/16/2_in Block No. 19 in Chavara Village, Karunagappally Taluk, Chavara Sub-District and
Kollam District, in the name of Abdul Shameer and Nisha by Sale Deed No. 498/2012 dt 04.02.2012
of SRO Chavara. BOUNDED: North: Way, South: Property of Njarakkattu family, East: Property
of Rajeev Paul, West: Property of Dennis.

Place : Thiruvananthapuram, Date: 30.12.2024 (Sd/-) Authorised Officer, State Bank of India

PUBLIC NOTICE FOR BREAK OPEN OF LOCKERS

A Public notice is hereby given to all the person concerned and public in general that the
person named under this notice have availed the facility of safe deposit lockers at the
below mentioned branch of Canara Bank . The respective branch have already addressed
individual letters/Notices by registered post with acknowledgement due (AD) to locker
hirers/ LOA at the latest available address as per our Bank records with a request to remit
the arrears of Locker rent. Despite of these notices, the locker hirers/ LOA have not contacted
the Branch and have not remitted the locker rent arrears. Below named Locker Hirers and
their legal heirs are requested to consider this as the FINAL NOTICE and contact the
Branch concerned with necessary documents and remit the locker rent arrears within 30
days from the date of publication of this notice failing which the Bank will break open the
lockers without any further notice or intimation, at the cost and sole risk of the hirers or their
legal representatives/heirs.

Branch Name Customers Name & Address Arrears

Mr. Gopinathan & Smt. Shobhana

Perinthalmanna Ambalappatt House, Perinthalmanna

Rs. 14,900.00

Mr. Abdul Salam A K, S/o Mohammed, Muttathil

Ramapuram |06 “Near Block Office, Ramapuram , Pin-679321| RS- 26,224.00

JDate: 31-12-2024. Sd/- Manager, Canara Bank.

GOLD PUBLIC AUCTION NOTICE

Public are hereby noticed that public auction of the Gold ornaments pledged in the below
accounts is proposed to be conducted at the following branches on 15-01-2025 at 11.00AM .
Company is auctioning the gold ornaments of the defaulted customers, who have failed to
make repayment of his/her loan amount despite being notified through various communica
tions and registered notice. The Gold loan accounts, which will not be auctioned at the branch
level auction will be reauctioned at our regional auction center at Muvattupuzha branch,
addressed at Door No. 31/B1, 31/B2 , Ananda Bhavan Arcade, College road, Opp. Nirmala
complex. Private Bus Stand, College road, Muvattupuzha, Emakulam (Dist.) Pin.686661 on
21-01-2025 without further notice and the same shall be displayed at concerned branches.
Please note if auction will not be completed on 21-01-2025, the same will be re-auctioned
on subsequent days on the same terms and conditions.

ALUVA:118210120000022,118210120000029,118210120000032,118210120000034,1182
10250000006;ANGAMALY:124210240000004; KARUKACHAL:110210120000016,110210120
000021,110210250000010;KUMBANAD:127210240000003;PAMPADY:107210120000040,
107210120000044,107210120000047,107210120000061;PONKUNNAM:133210120000079;
VYTILLA:123210240000007; By Authorised Officer, Richmax Finvest (P) Ltd

Date : 27-12-2024 (Sd/-) Chief Manager & Authorised Officer,
Place : Vellarada Bank of Baroda
<> Corporate office: Richmax Finvest (Pvt) Ltd

Ml Valath Tower, Richmax Group, Opposite Aluva Palace,
RICHMA, Palace Road, Aluva-683101, PH: 0484-2965697,
KLV Mob: 91-8096148413, EMAIL-hello@richmaxgroup.com

GOLD PUBLIC AUCTION NOTICE

Public are hereby noticed that public auction of the Gold ornaments pledged in the below
accounts is proposed to be conducted at the following branches on 15-01-2025 at 11.00AM .
Company is auctioning the gold ornaments of the defaulted customers, who have failed to
make repayment of his/her loan amount despite being notified through various communica
tions and registered notice. The Gold loan accounts, which will not be auctioned at the branch
level auction will be reauctioned at our regional auction center at Pappanamcode branch,
addressed at (Richmax Finvest (Pvt) Ltd, Door No. TC 56/54 (9), First Floor, C.S.K Building,
Pappanamcode Junction, Papanamcode PO, Thiruvananthapuram (Dist.) 695018) on
23-01-2025 without further notice and the same shall be displayed at concerned branches.
Please note if auction will not be completed on 23-01-2025, the same will be re-auctioned
on subsequent days on the same terms and conditions.

AMBALAMUKKU:128210120000133,128210120000147,128210120000149,12821024000
0035,128210240000040,128210240000041,128210240000042,128210240000046;ARYANAD:
137210120000127,137210120000132,137210120000149,137210120000154,13721024000
0146,137210240000200,137210240000204,137210240000217,137210240000233,137210
240000234;CHIRAYINKEEZHU:140210120000199,140210120000228,140210120000243,
140210240000042,140210240000048,140210240000049,140210240000060; KALLIKKAD:
117210070000004,117210070000037,117210120000181,117210120000258,11721012000
0294,117210240000061,117210240000071,117210240000077,117210240000090,117210
240000092,117210240000093,117210240000094,117210240000097,117210240000104,
117210240000119; MALAYINKEEZHU:152210120000176,152210120000179,152210120000
187,152210120000235,152210120000238,152210120000255,152210120000264,1522101
20000298,152210120000305,152210120000306,152210120000312,152210120000313,
152210120000320,152210120000327,152210120000333,152210240000054, 1522102400
00061,152210240000063,152210240000064,152210240000065,152210240000068,15221
0240000070,152210240000071,152210240000072;PAPPANAMCODE:155210120000040,
155210120000041,155210120000043,155210120000044;PARANDODE:156210120000556,
156210120000624,156210120000629,156210120000630,156210120000636,15621012000
0655,156210120000659,156210240000062,156210240000063,156210240000067,156210

240000068,156210240000071,156210240000072,156210240000073,156210240000074,

INVITATION FOR EXPR
ASTEN PROPERTIES AND
OPERATING IN REAL ESTATE IN

ON OF INTEREST FOR

DUSTRY AT KOCHI, KERALA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
Name of the corporate debtor along | ASTEN PROPERTIES AND DEVELOPERS
with PAN/ CIN/ LLP No. PRIVATE LIMITED
CIN: U45200KL2011PTC027422
28, 2nd Floor, Asten NH Bye Pass, Opposite
Spices Board, Ernakulam, Vennala P O,
Kerala, India, 682028
Note: As of now there is no office in the above
address.
URL of website Nil
Details of place where majority of At one location in Kanjirappally, Ponkunnam -
fixed assets are located Kanjirappally Road, Kottayam District, Kerala.
5. | Installed capacity of main products/ | Business of real estate Developer, Builders,
services and Contractor, hence installed capacity not
applicable.
Rs. Nil, as per the latest Audited Financials no
revenue has been reported from main services
(Financial Year 2020-21)

=

2. | Address of the registered office

H|w

6. | Quantity and value of main products/
services sold in last financial year

Mahincira HOME FINANCE
MAHINDRA RURAL HOUSING FINANCE LIMITED

Regd. Office: (Unit No. 203), Amiti Building, Piramal Agastya Corporate Park,
Opp. Fire Biragade Station, Kamani Junction, L.B.S Main Road,Kurla West, Mumbai - 400 070
Regional Office: 3" Floor, Building No. 631/A41, Ambady Towers, Pookkattupady Road,
Edappally Toll, Ernakulam District, Kerala-682 024, Ph: 0484 4191111

POSSESSION NOTICE (For Immovable Properties) (Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002)

Whereas, the undersigned being the Authorized Officer of M/s. Mahindra Rural Housing Finance Limited under the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Interest Act 2002 (54 of 2002) issued a Demand Notice to calling upon the below mentioned borrower's/guarantor’s to
repay the amount mentioned below within 60 days from the date of receipt of the said notice which has been classified as NPA. The borrowers mentioned herein
below having failed to repay the amount, notice is hereby given to the borrowers/guarantors and the public in general that the undersigned has taken Possession
of the properties described hereunder in exercise of powers conferred on him under section 13(4) of the said Act read with rule 8 of the said rule on below
mentioned dates. The borrowers mentioned herein below in particular and public in general are hereby cautioned not to deal with the properties and any
dealings with the properties will be subject to the charge of M/s. Mahindra Rural Housing Finance Limited. The Borrower’s attention is invited to provisions of sub
section (8) of Section 13 of the Act, in respect of time available, to redeem the secured assets.

ﬁ(‘) NAME OF BORROWERS/GUARANTOR PROPERTY DETAIL ou#g%lm;m 6
1 | Borrowers Mr. Binu B, Smt. Sherly K, and Guarantor All that part and parcel of complete property in Alappuzha Rs.1,92,425/-
Registration District, Nooranad Sub Registration District,| (Rupees One Lakh

Mr. Vijaya Mohan
Branch: KAYAMKULAM

Mavelickara Taluk, Palamel Village, SY: 309/17/26 land with
building to the extent of 1.21 Ares with the following

Ninetytwo Thousand
Four Hundred and

Loan No: XRESTVL01125823

7. | Number of employees/ workmen NIL

8. | Further details including last available | Details can be sought by emailing at
financial statements (with schedules) | astprocirp@gmail.com

of two years, lists of creditors are
available at URL:

9. | Eligibility for resolution applicants
under section 25(2)(h) of the Code is
available at URL:

10. | Last date for receipt of expression of
interest

11. | Date of issue of provisional list of
prospective resolution applicants

12.| Last date for submission of objections | 25-01-2025
to provisional list
13.| Date of issue of final list of prospective| 31-01-2025
resolution applicants

Details can be sought by emailing at
astprocirp@gmail.com

15-01-2025

20-01-2025

14.| Date of issue of information 05-02-2025
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants

15.| Last date for submission of 07-03-2025

resolution plans
16.| Process email id to submit EOI

astprocirp@gmail.com

Sd/-

CA. Sreenivasan P.R

IBBI/IPA-001/IP-P 02174/2021-2022/13722
Resolution Professional of

Asten Properties and Developers Private Limited
Address: # 38/516, 1st Floor, Tripti Lane

Opposite Metro Pillar No.770, Kochi, Kerala 682016

Date: December 31, 2024
Place: Kochi, Kerala

v boundaries, East of : Property of Ramachandran and| Twentyfive Only)
Date of Demand N.o tlc.e. 04.07.2024 Pathway, North of : Property of Gopalakrishnan, West of: | as on 26.12.2024 and

Date of Possession : 26.12.2024 Property of Gopalakrishnan, South of : Property of Ambily. | interest thereon.

2. | Borrowers Mr. Raju, Mr. Binu, Smt. Meenakshi B All that part and parcel of complete property in Alappuzha Rs. 2,65,781/-

) i Registration District, Nooranad Sub Registration District, | (Rupees Two Lakhs
and Guarantor Mr. Manoj K Mavelickara Taluk, Palamel Village, Resy:165/14/3 & 165/ | Sixtyfive Thousand
Branch: KAYAMKULAM I Loan No: XRESKAY00901589 | 14/3 land with building to the extent of 1.75 & 1.62 Ares | Seven Hundred and

e with the following boundaries, East of :Property|  Eightyone Only)
Date of Demand N.otlce. 31.05.2024 Devakumar, North of :Selled Property, West of:Property | as on 26.12.2024 and

Date of Possession : 26.12.2024 of Bhanukuttan, South of : Property of Suseela. interest thereon.

Allthat part and parcel of complete property in Alappuzha |Rs. 1,37,556/- (Rupees
Registration District, Kayamkulam Sub Registration | One Lakh Thirtyseven
District, Karthikappally Taluk, Krishnapuram Village, SY: Thousand Five
125/8/2/2 land with building to the extent of 2.02 Ares with Hundred and

the following boundaries, East of : Property of Kuttan, Fiftysix Only)
North of : Property of Vasu, West of: Property of| ason 26.12.2024
Sivanandhan, South of : Property of Kizhamelvazhi. and interest thereon.

3. | Borrowers Mr. Renjith Ramachandran, Smt. Haritha S,
and Guarantor Mr. Unnikrishnan O
Branch: KAYAMKULAM I Loan No: XRESTVL01156233
Date of Demand Notice: 31.05.2024
Date of Possession : 26.12.2024

4. | Borrowers Mr.Vishnu Sivankutty, Mr.Sivankutty T, éllthat pana[r)ld parcheﬂl of clorknplefse %rgpeﬂyinAla%puzha ® Rs. 1,83,16?_/- h
T egistration District, Mavelickara Sub Registration District, upees. One Lal
Mr. Aananthu Sivankutty B and Guarantor Mr. Anu A Mavelickara Taluk, Chunakkara Village, Resy:136/7/3 land Eightytwo
Branch: KAYAMKULAM I Loan No: XRESTVL01094854 |with building to the extent of 1.41 Ares with the following| ~ Thousand One
Date of Demand Notice: 31.05.2024 boundaries, East of : Govt Property, North of : Property | Hundred and Sixty

of Kunjachaan, West of: Road, South of : Property of (Only) as on 26.12.2024
Kunjamma. and interest thereon.

Sd/-, Authorised Officer (M/s Mahindra Rural Housing Finance Ltd.)

Date of Possession : 26.12.2024
Place: Kochi, Date: 26.12.2024

156210240000075,156210240000079,156210240000082,156210240000083,15621024000
0086,156210240000093,156210240000094,156210240000095,156210240000099,156210
240000102,156210240000104; THOLICODE:162210120000091,162210120000103,162210
120000104,162210120000118,162210120000145,162210120000158,162210120000164,
162210120000178,162210240000053,162210240000054,162210240000061,16221024000
0064,162210240000068,162210240000071,162210240000072,162210240000074,162210
240000077;VARKALA:109210120000140, 109210120000208;VELLANAD:163210120000062,

TO ADVERTISE

PLEASE CONTACT
Trivandrum : 9447770974

Kochi 1 9895611430 163210140000151,163210240000086,163210240000105,163210240000114,16321024000
. ] 0130,163210240000155,163210240000156,163210240000157,163210240000158, 163210
Thrissur  : 9847862299 240000167,163210240000182,163210240000186,163210240000195,163210240000198,
Kottayam : 9447695936 163210240000200,163210250000039; VELLAYANI:164210120000098;VENJARAMOODU:
130210120000186,130210120000288,130210120000342,130210120000416,13021012000

Kozhikode : 9847200442 0497;VITHURA:165210120000132,165210120000166,165210120000202,165210240000040,

165210240000041,165210240000043,165210240000044,165210240000045,1652102400
00050. By Authorised Officer, Richmax Finvest (P) Ltd

thehindubusinessline.

gaRfals
POWERGRID

NOTICE

1. Petition for determination of tariff for 1X500 MVA, 400/220 KV ICT (4th) along with
associated bays and equipments at Mysore sub-station under “Augmentation of
transformation capacity by 1X500 MVA, 400kV/220KV ICT (4th) at Mysore sub-
station in Karnataka” in Southern Region under Section 62 read with Section 79 (1)
(d) of Electricity Act, 2003 and under the Regulation 15 (1) (a) and Regulation 23 of
Central Electricity Regulatory Commission (Conduct of Business) Regulations, 2023
read with Central Electricity Regulatory Commission (Terms and Condition of Tariff
Regulations), 2024.
The beneficiaries of the above-mentioned Transmission system are: (a) TANGEDCO
(b) TSNPDCL (c) KSEB (d) TSSPDCL (e) Electricity Dept. of Goa (f) Electricity Dept.
of Puducherry (g) APEDCL (h) APSPDCL (i) CESC (j) MESCOM (k) BESCOM (I)
GESCOM (m) HESCOM (n) APCPDCL & (0) CTUIL.

2. Tariff details:

w

. A copy this notice and of the application made for determination of tariff is posted on
the website of the applicant at www.powergrid.in

. The suggestions and objections, if any, on the proposals for determination of tariff
contained in the application be filed by any person, including the beneficiary beforeS
the Secretary, Central Electricity Regulatory Commission, 6th, 7th & 8th floor, Tower B,
World Trade Centre, Naoroji Nagar, New Delhi - 110029 (or other address where the
office of the Commission is situated), with a copy to the applicant at the address of its
corporate office within 30 days of publication of this notice.

Place: Gurugram Sd/-

Date: 26.12.2024 CGM (Commercial/RC)

POWER GRID CORPORATION OF INDIA LTD
(A Government of India Enterprise)
Registered Office: B-9, Qutab Institutional Area, Katwaria Sarai, New Delhi 110 016
Corporate Office: Saudamini, Plot No.2, Sector-29, Gurugram, Haryana - 122 001
CIN: L40101DL1989G0I038121

A Maharatna PSU

CcM
K

1X500 MVA, 400/220 KV ICT (4th) along with associated
Name of the Asset . N
bays and at Mysore sub-station

Schedule DOCO (FR) 30.04.2024

DOCO 30.09.2024

FR Approved cost (Rs in Lakhs) 5624.89

Estimated Completion Cost (Rs in Lakhs) 6000.36

Tariff for the year (Rs in Lakhs) Combined Asset.

2024-25 425.50 o

2025-26 1039.84 6

2026-27 1090.43 g

2027-28 1094.26 §

2028-29 1085.15 &
=
z
8

S~

PG

RECOVERY & LEGAL SECTION , REGIONAL OFFICE NORTH,
lI"d Floor, Carmel Towers,
Opp.Govt.G.H.S.S.Cotton Hill, Vazhuthacaud,
Thiruvananthapuram - 695014

POSSESSION NOTICE [SECTION 13(4)] (For Immovable propertyl/ies)

Whereas: The undersigned being the Authorized Officer of the Canara Bank under the Securitisation And Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002 (Act 54 of 2002) (hereinafter referred to as “the Act”) and in
exercise of powers conferred under Section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002,
issued a Demand Notice on the following dates calling upon the following Borrower(s)/Co-Borrower(s)/Guarantor (s)/Mortgagor(s)
to repay the amount mentioned in the notice, being Rupees as described in the table within 60 days from the date of receipt of
the said notice.

Borrower(s)/Co-Borrower(s)/Guarantor (s)/Mortgagor(s) having failed to repay the amount, notice is hereby given to the
Borrower(s)/ Co-Borrower(s)/Guarantor (s)/Mortgagor(s) and the public in general that the undersigned has taken
possession of the property described herein below in exercise of powers conferred on him/ her under section 13 (4) of
the said Act, read with Rule 8 & 9 of the said Rule on the following dates.

The Borrower(s)/Co-Borrower(s)/Guarantor (s)/Mortgagor(s) in particular and the public in general are hereby cautioned
not to deal with the property and any dealings with the properties will be subject to the charge of CANARA BANK for
those amounts & interest as detailed below.

The borrower’s attention is invited to the provisions of Section 13 (8) of the Act, in respect of time available, to redeem the
secured assets.

G Canara Bark 4

Demand Notice
Date & Amount

Name & Address of the Borrower(s)/Co-Borrower(s) / Guarantor(s)/

S
No. Mortgagor(s) Amount to Repay

(1). Shri. Biju M and (2). Smt. Jain Biju, both residing at 6/597, 13/09/2024 Rs.5.78.372.39
Parambu Purayidam, Anchuthengu.P .., Thiruvananthapuram — 695 309 Rs.5,65,360.61 as on 26.12.2024 +

interest & costs thereon

Date of Possession: 27.12.2024

DESCRIPTION OF THE IMMOVABLE PROPERTYI/IES : 5 Cents of land & building situated at Sy.No.38/8-1-1 situated at Kadakkavur
Village, Chirayinkeezhu Taluk, Thiruvananthapuram District in the name of Shri. Biju M. BOUNDARIES : East :Some Property, West
:Property of Gopinathan, North :Property of Jakson, South :Property of Joseph and Bindu

2 EACLELSSILIY Shri. Wilfred.L, S/o Loovis, (2). Shri. Alice Wilfred and (3). Smt,
Mary Bibina, W/o.David Shrine all residing in Kochuthoppu, Poothura, Anchuthengu | 13/09/2024

PO, Thiruvananthapuram- 695309 roprpery-reswwesrmep PETETIYE Rs.6,69,816.09

DESCRIPTION OF THE IMMOVABLE PROPERTY/IES : 2 Cents of land & building situated at Sy.No.108/1-4 situated at Kadakkavur
Village, Chirayinkeezhu Taluk, Thiruvananthapuram District in the name of Shri.Wilfred. BOUNDARIES : East :Kadalppuram, West
:Road, North : Varambu of Govindan Gopalan & Marumury, South :Property of Kurumba.

3 EALERELSGILE (1). Shri. Oscar Vincent, S/o.Vincent, (2). Smt. Roni, W/o.Vincent,

and 3L Smt. Vijitha, W/o Oscar all residing at Velikkakom, Anchuthengu.P.O.,
Kadakkavoor, Thiruvananthapuram- 695309

Date of Possession: 27.12.2024

DESCRIPTION OF THE IMMOVABLE PROPERTY/IES : All that part and parcel of the property consisting of land and building of
02.00 cents in Sy No.106/6-1 in Anchuthengu Village, Chirayinkeezhu Taluk , Trivandrum District owned by Shri. Oscar Vincent and
Smt. Roni. BOUNDARIES : East : Property of Janamma, West : Property of Vyakulam and Ouseph, North :Property of Lucy Pathrose
South :Property of Pauly Samson.

4 EIALUSIEHE Mrs. Naseela Savad, W/o.Savad and Mr.Sadam Savad Bin Kamaludin,

Rs.6,44,582.97
ason26.12.2024 +
interest & costs thereon

Rs.3,07,696.10
ason 26.12.2024 +
interest & costs thereon

31/08/2024
Rs.2,96,838.47

Rs.23,07,356.62
ason26.12.2024 +
interest & costs thereon

12.09.2024
Rs.22,37,602.86

both residing in Valiya Veed, Thazhe Vettoor.P.O, Varkala-695312.
Date of Possession: 27.12.2024

DESCRIPTION OF THE IMMOVABLE PROPERTY/IES : All that part and parcel of land measuring 2 Ares and 8.5 sq meter situated
in Re Sy No.222/3-2 of Vettoor Village of Varkala Taluk, Trivandrum District, Kerala and the residential building thereupon in the name
of Mrs.Naseela Savad. BOUNDARIES as per Settlement Deed No. 516/2012 : North : Property of Lalu Mol, South : Road, East :
Property of Lalaj Khan, West : Property of Asiya

AXIS BANK LIMITED

Registered Office: "TRISHUL", Opp Samartheswar Temple, Near Law Garden,
Ellisbridge, Ahmedabad-380006, Retail Assets Center: Axis Bank Ltd, 3" Floor,
Chicago Plaza, Rajaji Road, Kochi-682 035
E NOTICE UNDER SECTION 13(2) OF THE SECURITISATION AND RECONSTRUCTION OF
FINANCIAL ASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002
The borrowers mentioned below have availed various credit facilities from Axis Bank Ltd., (formerly known as UTI Bank Ltd.) (hereing referred
to as “the Bank”) having its Registered Office at "TRISHUL", Opp Samartheswar Temple, Near Law Garden, Ellisbridge, Ahmedabad-380006,
among other places its Branch Office at Retail Assets Centre, 3 Floor, Chicago Plaza, Rajaji Road, Kochi-682035 and its Corporate Office at “AXIS
HOUSE’, Bombay Dyeing Mills Compound, Pandurang Budhkar Marg, Worli, Mumbai-400025 against mortgage of properties as mentioned below.
Despite several reminders/letters the borrowers/guarantors had failed to make payment of the amounts due to the bank and therefore the accounts
have been classified as Non Performing Assets in accordance with RBI guidelines and the bank had issued demand notice under 13(2) of the
SARFAESI Act out of which some of the letters were returned undelivered. We hereby request the borrowers/guarantors mentioned below to pay
the amount demanded in the said notices issued to them along with future interest, cost, etc. within 60 days of publication of this notice failing
which the Bank will be taking possession of the mortgaged property mentioned therein. In terms of Section 13(13) the mortgaged property should
not be alienated/transferred/leased/sold without the Bank’s prior permission. The borrowers attention is invited to provisions of sub-section (8) of
section 13 of the Act, in respect of time available, to redeem the secured assets.
Borrowers / Guarantors Name & Address: (1) MR.SIJO JOSE, (2) MRJOSE.N.T, BOTH RESIDING AT NEDUVELLY , PANTHACKAL
KARUKUTTY,PADUVAPURAM, ANKAMALY , ERNAKULAM, 683576
Notice Amount: Rs.15,01,537/- (RupeesFifteenLakhsOne ThousandFive Hundred and Thirty Seven only) being the amount due as
on 13.11.2024 (this amount includes interest applied till 13.11.2024) [HOME LOANS PHR008105555417] together with further contractual rate
of interest thereon till the date of payment,
_SCHEDULE - IMMOVEABLE ASSETS: All that piece and parcel of land with building and all other improvements therein having an extent
of 2.02 Ares lies in Re-Sy block No.2 ,Re-Sy.No. 23/12 (Old Sy.No.1251/2B1)Of Karukutty Village, AluvaTaluk, Ankamaly Sub District and
Ernakulam District and all other appurtenances and rights thereto more fully described under Sale Deed No. 3107/1992 of Ankamaly Sub Registrar
Office.Boundaries: East : Property of Mariappan Madhu; West : Property of Attokaran Davis; North:Panchayath Road; South:Property of
Attoakaran Varghese
Notice Date: 13/11/2024 | Date of NPA: 08/10/2024

n Borrowers / Guarantors Name & Address: (1) NIYAS K S (2) NUSRATH NIYAS BOTH RESIDING AT: NISAM MANZIL, NAMBIAPURAM
ROAD, PALLURUTHY, NEAR NAMBIAPURAM JUMA MASJID, ERNAKULAM- 682 006

Notice Amount: Rs. 79,77,944/- (Rupees Seventy Nine Lakhs Seventy Seven Thousand Nine Hundred and Forty Four only) being
the amount due as on 26.10.2024 (this amount includes interest applied till 26.10.2024) [POWER HOME VANILLA BRE PHR008109171314]
together with further contractual rate of interest thereon till the date of payment,

_SCHEDULE - IMMOVEABLE ASSETS: All that piece and parcel of land with building all other improvements therein having an extent of 2.38
ares comprised in Old Sy No. 796/1-3 and 01.32 ares in Old Sy No.797/3 situated at Rameswaram Village,Kochi Taluk, Kochi Sub District,
Ernakualm District and all other appurtenances and rights thereto morefully described under Sale Deed executed in favour of Niyas K S.
Boundaries : East : Corporation Road; North : Property of Joy; West : Property of legal heirs of Puliyedathu Sanku; South : 1.20 meter pathway

Notice Date: 26-10-2024 | Date of NPA: 08/10/2024

Borrowers / Guarantors Name & Address: (1) NIYAS K S (2) NUSRATH NIYAS BOTH RESIDING AT: NISAM MANZIL, NAMBIAPURAM

ROAD, PALLURUTHY, NEAR NAMBIAPURAM JUMA MASJID, ERNAKULAM- 682 006
Notice Amount: Rs. 32,00,791.67 (Rupees Thirtytwo Lakhs Seven Hundred Ninety One and Sixty Seven Paisa only) being the amount
due as on 25.10.2024 (this amount includes interest applied till 25.10.2024) [ASSET POWER BRE LPR008108793785] together with further
contractual rate of interest thereon till the date of payment,

SCHEDULE - IMMOVEABLE ASSETS: All that piece and parcel of land with all other improvements therein having an extent of 00.80 ares
comprised in Sy No. 1132/3 and 00.21 ares in Sy No.1132/4 situated at Rameswaram Village,Kochi Taluk, Kochi Sub District, Ernakualm District
and all other appurtenances and rights thereto morefully described under Sale Deed executed in favour of Niyas K S. Boundaries : East :
Property of Siraj; North : Property of Boban; West :  Property of K K Pankajakshan; South : Corporation Road

Notice Date: 26-10-2024 | Date of NPA: 08/10/2024

Borrowers / Guarantors Name & Address: (1) GOKUL VIJAYAN C/ O REJI SAVICHAN, (2) VIJAYAN V K C/O REJI SAVICHAN
(3) SUBHADRA VIJAYAN C/ O REJI SAVICHAN, ALL RESIDING AT: THOPPIL HOUSE, KADAVOOR PO, NJARAKKADU ST JEROME L P
SCHOOL., ERNAKULAM - 686671, ALSO AT, VELIYIKKAKATHU HOUSE, KADVOOR P O, NJARAKKADU ST JEROME L P SCHOOL,
KOTHAMANGALAM,ERNAKULAM - 686671,
Notice Amount: Rs. 11,45,477/-(Rupees Eleven Lakhs Forty five Thousand four Hundred and seventy seven only) being the amount
clue as on 27/11/24 (this amount includes interest applied till 27/11/24) [POWER HOME BRE PHR008106670904] together with further
contractual rate of interest thereon till the date of payment,
_SCHEDULE - IMMOVEABLE ASSETS: Al that piece and parcel of land and building all other improvements therein having an extent of 1.75
ares comprised in Old Survey No. 1047/1/1 situated at Kadavoor Village, Kothamangalam Taluk, Ernakulam and all other appurtenances and
rights thereto morefully described under Sale Deed executed in favour of Vijayan Boundaries : East : Property of Mallappally Vijayan; North:
Pachayath Road; West : Property of Kadavathu Noushad; South : Property of Erakkal Ebrahim.

Notice Date: 27-11-2024 Date of NPA: 08/10/2024

Borrowers / Guarantors Name & Address: (1) MR.AUGUSTINE BIJU P J, PANDIPARAMBIL ANGAMALI, VELI,AROOR S O

KARTHIKA HOSPITAL ROAD, AROOR ALAPPUZHA-688534, ALSO AT, WOODEN STYLE INTERIOR 1/346, KERA KALPA ROAD AROOR,
ALAPPUZHA - 688534 (2) MRS .TREESA RINI P A, PANDIPARAMBIL ANGAMALI VELI, AROOR S O KARTHIKA HOSPITAL ROAD,
AROOR ALAPPUZHA-688534, ALSO AT, PEEDIYAKKAL HOUSE, NORTH KUMBALANGI, ERANAKULAM-682007
Notice Amount: Rs.6,69,093/- (Rupees Six LakhsSixty Nine Thousandand Ninety Three only) being the amount due as on 25.11.2024
(this amount includes interest applied till 25.11.2024) [POWER HOME BRE PHR008103088013] together with further contractual rate of interest
thereon till the date of payment,
SCHEDULE - IMMOVEABLE ASSETS: All that piece and parcel of land and building with all other improvements therein having an extent of
0.81Ares lies in Survey No.39/14/1 situated at Aroor Village, Cherthala Taluk, Kuthiyathodu Sub District, Alappuzha District and all other
appurtenances/structures and rights thereto morefully described under Schedule of the Sale Deed No. 775/2018 of Kuthiyathodu SRO. Boundaries:
East: Panchayath Road; North : 1 Meter Wide Road; West : Property of Nalukandathil Arjunan; South : 1 Meter wide Road.

Notice Date: 27-11-2024 Date of NPA: 08/10/2024

n Borrowers / Guarantors Name & Address: SINDHU, KOCHUPARAMBIL THYCKAL, NORTH OF AYIRAMTHAI MUSLIMPALLI
CHERATHALA ALAPPUZHA KERALA 688530, ALSO AT , EYE DESIGN WEDDING STUDIO, NEAR PRIVATE BUS STAND
CHERTHALA ALAPPUZHA KERALA688524, Mr. PRASAD K R, KOCHUPARAMBIL THYCKAL , NORTH OF AYIRAMTHAI MUSLIMPALLI
CHERTHALA SOUTH ALAPPUZHA 688530
Notice Amount: Rs.6,54,168/-(Rupees Six Lakhs Fifty Four Thousand One Hundred Sixty Eight Only) being the amount due as on
13.11.2024 (this amount includes interest applied till 13.11.2024) [PHR008104897747(HOME LOAN)] together with further contractual rate of
interest thereon till the date of payment,

SCHEDULE - IMMOVEABLE ASSETS: All that piece and parcel of land with all other improvements therein having an extent of 3.04 Ares lies
in Sy.No.12/17B-1 situated at Arthungal (Old Cherthala North) Village, Cherthala Taluk, Cherthala Sub District, Alappuzha District and all other

appurtenances/structures and rights thereto more fully described under Schedule of the Sale Deed No .1633/2006 of Cherthala SRO. Boundaries:

East: Property Of Albin; North:  Property Of Prashobhan; West : Panchayat Road; South : Property Of Devassy

Notice Date: 13-11-2024 | Date of NPA: 08/10/2024

Borrowers /| Guarantors Name & Address: (1) HIMA GEORGE, (2) LATHA GEORGE, BOTH RESIDING AT PAZHAYAKADAVIL,
THATTAMPARAMBIL, PALLIPPURAM P O, CHERTHALA, ALAPPUZHA-688541

5 EIALILEICE Smt. Anandavally Amma, W/o.Narayanan and Shri. Rajeev.K, both
residing in 8/713E, Pazhavilla Puthen Veedu, Nedumparambu P O, Alamcode, |  07.10.2024
Trivandrum - 695102 Date of Possession: 27.12.2024 [IEREIILIN
DESCRIPTION OF THE IMMOVABLE PROPERTYIIES : All that part and parcel of land having an extent of 11.59 Ares and the
building thereon comprised in Re Sy.No. 83/18 of Alamcode Village, Chirayinkeezhu Taluk, Thiruvananthapuram District in the name of

Smt. Anandavally Amma. BOUNDARIES as per location sketch: West : Property of Pushparajakurup, North: Property of Rajeev,
Kochuparvathi Amma and Road, South : Property of Surendrakurup, East : Property of Mohanan.

(Sd/-) Authorised Officer, Canara Bank

Rs.2,39,171.79
ason 26.12.2024 +
interest & costs thereon

Place :Thiruvananthapuram, Date :27.12.2024

Notice Amount: Rs.31,77,606/- (Rupees Thirty One Lakhs Seventy Seven Thousand Six Hundred and Six only) being the amount
due as on 01.11.2024 (this amount includes interest applied till 01.11.2024) [ LTR008104266612 (ASSET POWER BRE) +
PHR008104226130(POWER HOME VANILLA BRE)] together with further contractual rate of interest thereon till the date of payment,

SCHEDULE - IMMOVEABLE ASSETS: All that piece and parcel of land and building with all other improvements therein having an extent of
5.67 Ares lies in survey No. 163/21/1 situated at Pallippuram Village, CherthalaTaluk, Panavally Sub District, Alappuzha District and all other
appurtenances/structures and rights thereto more fully described under Schedule of the Settlement Deedof Panavally SRO. Boundaries :
East: Property of Thomas; North: Property of ThattamparambilPaily & Kumaran; West : Property of Mathew; South:  Property of P Mathew
& Rosakutty

Notice Date: 04-11-2024
Place: Kochi, Date: 30-12-2024

Date of NPA: 08/10/2024
For Axis Bank Ltd., Authorised Officer |

TVX
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& No.C-DIT/HR1-21/2024
i KL/Tvm - 30 Dec 2024
CENTRE FOR DEVELOPMENT

OF IMAGING TECHNOLOGY

Under the Dept. of E&IT, Govt. of Kerala

PROJECT STAFF REQUIRED

Online applications are invited from
eligible candidates possessing the
prescribed qualification and experience
for temporary engagement on contract
basis in the Special Strategy &
Communication Team.
(1) Creative Team Head (2) Research
Associate (3) Manager (4) Designers
(5) Video Editors (6) Content Creator
(7) Photographer (8) Videographer
Closing Date: 15 January 2025

[EspE] Visit us at www.cdit.org
www.careers.cdit.org
= Sd- Director, C-DIT

20Q)E4
mathrubhumi.com
Click and you shall find
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No.C-DIT/HR1-21/2024

Fv.catiory KL/Tvm - 30 Dec 2024

CENTRE FOR DEVELOPMENT
OF IMAGING TECHNOLOGY

Under the Dept. of E&IT, Govt. of Kerala

PROJECT STAFF REQUIRED

Online applications are invited from
eligible candidates possessing the
prescribed qualification and experience
for temporary engagement on contract
basis in the Special Strategy &
Communication Team.

(1) Creative Team Head (2) Research
Associate (3) Manager (4) Designers
(5) Video Editors (6) Content Creator
(7) Photographer (8) Videographer

Closing Date: 15 January 2025

[Espda] Visit us at www.cdit.org
www.careers.cdit.org
= Sd- Director, C-DIT
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buy online. Copies available at all major
bookstalls and through Mathrubhumi agents.
For enquiries, e-mail: yearbook@mpp.co.in

*1 QURUCODE6)
22IWO8o VWA eni)es
OAUMNIDOAVY @RETVIT

oloseoms)aflenes
290l® GRG0
GAWI. Od>. af)o. MG

@R @Balde MO®((Mo:
Ay EMAIS)MN &laHeme 03
eWI. afl. B2, cu'l(r'o‘em)(rg"

auymudle alls:rumane e®maglane
eaw9. MVl (alBlal

mQaenEleal eaoso:
nJroM(oxmﬂocrg Mol B0B
eawo. afl. all. ao@leamd

GRI 2 IRl (@o: @] MIBeM©Slay
MVoRAIGBRU
all. eowodyatiemad

Maitri.com

6HE8 WISO BREMIVIS] eeIBesamle; BA=a19mS emaglay

B@eaiaml : Re T No.162/2024-25/SE/Q

2eiland aladtd - IEMIS AUISES wlEMIVOD - Al®EEMo, SINdMYlaHd

60@1M30 ERMININD @JYOD]& 0.

o mlem@yo : Rs. 100000

® 6s6m®d anlay: Rs. 8270+1489

o 3108 Madqleenem GrAMIM @@ : 13-01-2025 02.00 pm

® 8anI6Nd : 0474 2745293

o eamieamg : www.kwa.kerala.gov.in, www.etenders kerala.gov.n

m3ejerElel agmd=lmd
PH av@®esid, &s0g)o

KWA-JB-GL-6-987-2024-25

TS T AT TETeT FelT
NATIONAL INSTITUTE OF FASHION TECHNOLOGY,

KANNUR.
Ministry of Textiles, Govt. of India,
NIFT Campus, Mangattuparamba, Kannur-670562, Kerala.
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Contact Person: Campus Academic Coordinator
Contact Number: 04972 784 784
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